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Sir,

E U TI co T A TIG
(HrGH COURT OF ASSAM , NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.VU-48/ 2o,7 | loVt 3 I A
Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Biswajit Chakraborty,
District & Sessions Judge,
Nagaon.

Dated Guwahati, the E
A
October,2024.

Casual leave.

Your letter No.DJN/7439 dated 28.10.2024.

Yours faithfully,

With reference to the above, I am directed to inform you that you have beengranted casuai leave on ,,2,11,2024, along wath station leave permission, ,,riif, afr"officiar vehicre, at own cost, from the evening of 30.10.2024 ti, the moming ofo4,rr,2024. During your absence, shri A.J.Bora, naaJ. oistrict & Sessions ludge No.1, Nagaonand in hrs absence, the next senior most Judiciar offrcer wirr remain in charge of your Court andffice.

s'tl-
REGISTRAR (VIGILANCE)

Memo No.HC.vil-4Al2Ot7 I lo7/ tt lA,dated f. I 1.1, I
S/-n"project Manager, Gauhati High Court.
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